
M a w  Spg. Mills Ltd. 
Narasimha Mills (P.) Ltd. 
NTC (TN & P) Ltd. 

Unir : Shri Sarda Mills Ltd. 
U n ~ t  : Soma~~ndaram Mills Ltd. 
Unit : Coimbatm Spg. and Wvg. Milb Ltd. 
Unit : Balararn Vanna Tcrtilc Mills. 

Paramount Tcxtila Ud. 
SitaUshmi M U  Ltd. 
S m  Mangayarkamsi Mills Ltd. 
Sm M ~ ~ n s k s h i  Sundaram Textiles Ltd. 
Sri N a n i m h  Textile Ltd.. : 
Srrrr Nithyakalyani T u t i k s  Ltd. 
S:.w Sjkthi Tcxtilcs Ltd. 
Srr.2 S . :eha~l l i  Textile Ltd. 
Snr Natcsar Spg. & Wvg. Mills Ltd. 
Srl Sivakami Mills Ltd. 
Sujani Textiles Pvt. Ltd. 
Supcr Spg. \fills t td .  
Tamara1 Mdls Ltd. 
Thaqlavur Textiles Ltd. 
T~rupur Textik Ltd 
Valh Cotton Trakrs Ltd. 
Vtyjkumar Mills Ltd. 
\.iruihumg;lr Textik M~lls, 
Pmaedl 
A p t a  T c x o k  Lid. 
C+op Texriie .M~lls Ltd. 
C.P. S~arc Spg. Milb Ltd. 
UPSTC Cnm : J h a d  Sandtla. Knrhipur. M-r. 

BC0p.l 
I n j i a  Jute & lnduwits (Text~lc Div*). 

scttiog up of Textile Mi l ls  ia Bibm - - 
( A )  H hethcr there is any proposal 

10 ,et up 3 cotton tcxllle m ~ l l  in tribal 
dominated area of South Bihar; and 
{b) rf so, the deta~ls thereof and the 

rrmc by whlch the mill is likely to be 
XI up there" 

'THE MISISTER OF: STATE Iru' 
THE IclI\ISTRY OF TEXTlLES 
(SHRI ASIIOK GEHLOT) : la)  T h m  
I ,  no proposal pending for setting up a 
cotton textile mill in tribal dormaatcd 
area of South BiLr.  

(b) In view of thc above, question 
docs not wise. 

(In accordance with thc New Indusiri.~l 
Policy, no licence is requmd for such 
mills now). 

Gr-p 
&m 

(a) whether a Group insurance 
Schcrnc for Tendu leaf pickcn has been 
itartcd in Madhya Prdesh in co- 
operation with the Life Insurance 
Corporation ; and 

(b) if w, tbe deb& h o f  md the 
number of ns cowrsd under this 
scheme lo 
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THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH) : (a) and (b) 
Yes, Sir. A Group Insurance Scheme 
for Tendu Lcaf collectors, sponsored 
by the Madhya Pradesh Governmcnt, 
has been started through the Life 
Insurance Corporation of India with 
effect from 141991, The Scheme 
envisages that the persons who are 
aged between 18 and 60 years are eligi- 
ble to become members of the Scheme. 
Under the Scheme a sum assured of 
Rs. 3,000 will be paid to the legal heir 
of the insured on the normal death 
of the member. In case the death i, 
due to an accident, double the sum 
assured i.e. Rs. 6,000 will be paid to 
the legal heirs. An annual premium 
of Rs. 13 per insured for the said 
benefits under the Scheme is being 
charged by the LIC. 50 O d  of the annual 
premium is subsidised from the 3ocial 
security fund set up for providing 
Group Insurance benefits to the weaker 
and vulnerable sections of the society. 
and the balance 50"; is paid by the 
beneficiaries. The Scheme is being 
administered by Van Upaj Sahakari 
Sangh of hladhya Pradesh. The 
estimated number of persons to be 
covered under the Scheme is 15 lakhi. 
[English] > 7 3 
Construction of Flyovers in Delhi - 

P m  K. $1. M A -  
the Minister ot m- 

FACE TRANSPORT be pl~ascd to 
state : 

(a) whether the Government havc 
any proposal to construct some flyovers 
in Delhi to ease the congestion on 
roads; 

(b) if so, the details thereof; and 
(c) the schedule of construction of 

these flyovers? 

THE MINISTER OF STATE IS 
THE MINISTRY OF SURFACE 
TRANSPORT (SH RI JAGDISH 
N T L E R )  : la) Yes. Sir. 

(b) and (c) Constitutionall this Mi- 
nistry is responsible for developn~ent 
and maintenance of National Highways 
only. All other roads bridges are 
essentially the responsibility of the 
State Govirnmcnt Union TLrri!orits 
concernc.6. Br:scr: on ti-c. details 
furnished by the various crecuting 
agencies vi?. Delhi Admini.itrarion, 
New Delhi Municipal Committee, 
Municipal Corporation of Dclhi and 
Delhi Tourism and Transport Deve- 
lopment Corporation. 18 flyovers; 
road over bridges road under bri- 
dges are proposed to be constructed. 
The details are indicated i n  atrdchcd 
statement. It is too e a r l  to i n d ~ c j ~ ~  
the schedule of completion. 3s: the 
projects are i n  planning ?; tap.  

Srarcrnenr showing derails of Firover ROBiRUB proposed lo be coturntcred 
in* Dulhi, as litmished by executing Agencies 

R y o ~  at Panjabi h g h  Omsing. 
klyoust at DbwlP Kuan Oo+dne. 
Flyowr at Sddujuq  Cmuing. 
fly- at Raja Gudca Cmning. 
J .  B. Ti to Mug LolP Wpal R u  Marp (Andmwj Ganj). 
Outa Rinp Road Rohtak Rond. 
Ring Road A f h  A~muc. 
Ring Road-Road 41 and 37 (Wuirpur Depot. Criloino). 
Outer R i  Road Madhuban Chowk. 
Ring Road-W Gaon M u g .  
Ring Road Mayapuri Chork. 
Rlnll Road IWQbrt. 

Road Shreti R4 (Moti W E  


